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 Government  Gazetie,  dated  of  the  Coir  Industry  Act,  1953.
 the  l4th  July,  1976.

 हि  (2)  A  statement  showing  reasons
 (v)  G.O.  Ms.  595-A  published  in  for  delay  in  laying  the  above

 Tamil  Nadu  Government  document.
 Gazette,  dated  the  Ist  Sep-  [Placed  in  Library.  See  No.
 tember,  1976.  LT-488/76].

 (vi)
 oo  we  He

 D
 eoeenaen  INSURANCE  (SECOND  AMENDMENT)

 Gazette,  dated  the  8th  Sep-  \/  Eevee
 tember,  976  making  certain

 STER  F amendments  to  the  Tamil  THE  MINI  0  FINANCE
 Nadu  Agricultural  Produce  (SHRI  C.  SUBRAMANIAM):  I  beg
 Markets  Rules,  1962.  to  lay  on  the  Table  a  copy  of  the

 Insurance  (Secong  Amendment)
 (vii)  ७.0.  Ms.  732  published  in  Rules,  976  (Hindi  and  English  ver-

 Tamil  Nadu  Government  sions)  published  in  Notification  No.
 Gazette,  dateq  the  22nd  Sep-  G.S.R.  373  in  Gazette  of  India  dated
 tember,  976  making  certain  the  25th  September,  976  under  sub-
 amendments  to  the  Tamil  section  (2)  of  section  43  of  the  Life
 Nadu  Agricultural  Produce  Insurance  Corporation  Act,  1956,
 Market  Rules,  1962,  [Placed  in  Library  See  No.  LT-

 lis  ५/  +11489/76). (viii)  G.O.  Ms.  780  published  in
 Tamil  Nadu  Government  ANNUAL  REPORTS  OF  Lt,  MApRAS
 Gazette,  dated  the  29th  Sep-  For  ‘1975-76,  I.I.T.,  DeLHT  For  ‘1975-76,
 tember,  1976.  AND  A  STATEMENT,  ANNUAL  REPORTS

 or  I..T..  Kaaracpur,  1975-76  AND
 (2)  A  statement  (Hindi  ang  Eng-  NatTIONAL  INSTITUTE  OF  FOUNDRY  AND

 lish  versions) —  Force  TrcHNoLocy,  RANCHI  FOR
 1975-76,  SataR  JuNG  MusEuM  Boarp,

 (i)  explaining  reasons  for  not  HYDERABAD  =FOR-  1975-76,  INDIAN
 laying  the  Hindi  versions  of  Museum,  Calcutta  FoR  ‘1975-76,
 the  above  Notifications;  and  CERTIFIED  ACCOUNTS  ETC.  oF  LT,

 DELHI  FoR  1974-75,  AND  »  STATEMENT
 (ii)  showing  reasons  for  delay  in  AND  ANNUAL  REPORT  OF  EXECUTIVE

 laying  the  Notifications  men-  CoMMITTEE  OF  TRUSTEES  OF  VICTORIA
 tioned  at  (i)  te  (iv)  of

 item
 MemorraL  Hatt,  CALCUTTA  FOR

 (l)  above.  4  1975-76.
 [Placed  in  Library.  See  No.  THE  DEPUTY  MINISTER  IN  THE
 LT-487/76].  MINISTRY  OF  EDUCATION  AND

 SOCIAL  WELFARE  AND  IN  THE
 CERTIFIED  ACCOUNTs  AND  Aupir  REPORT  DEPARTMENT  OF  CULTURE  (SHRI oF  Com  Boarp  For  1974-75

 /P

 P,  YADAV):  I  beg  to  lay  on  the
 Table—

 ae  Ga  ee
 IN  THE  qd)  A  copy  of  the  Annual  Report

 (SHRI  indi  i A.  P.  SHARMA):  I  beg  to  lay  on  the  Cindi  ang:  Pagel:  versus)
 Table_

 v  of  the  Indian  Institute  of  Tech-
 mology,  Madras  for  the  year

 06)  A  copy  of  the  Certified  Ac-  eae  te  Hoover
 ‘Library.  See

 counts  (Hindi  ang  English  ver-  08
 sions)  of  the  Coir  Board,  Erna-  (2)  (i)  A  copy  of  the  Annual  Re-
 kulam  for  the  year  1974-75,  and  port  of  the  Indian  Institute  of
 the  Audit  Report  thereon,  under  Technology,  Delhi,  for  the  year
 sub-section  (4)  of  section  77  1975-76.


